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1891, the commonest form of insulin, Bovine, was available at a fairly
affordable price of Rs. 12/0 for a 400 U vial, Now, that Bovine insulin is
priced at Rs, 76/- per vial. The MNC has stopped its operation in India and
the insulin was imported solely for profit motives. As the poor insulin-
requiring youths with diabetes are facing a life-threatening situation, | once
again appeal to the Union Government ta take immediate steps to ensure
that insulin prices slash to an affordabie range sc that 40 per cent of the
pcor diabetics, who are unable o purchase this ife-saving drug, are able to
survive with affordable insulin treatment. Sir, you were kind encugh to allow
me to raise this issue during the last Session. | had requested the
Government to take such steps to see that the price of insulin crmes down
so that the poor patients can afford to buy insulin. [ once again appeal
through you, Sir, to the Heaith Minister 10 see that the price of insulin
comes down. Thank you.

—_—

The Appropriation (Railways) No. 2 Bill, 200t

THE MINISTER OF AGRICULTURE AND THE MINISTER Of
RAILWAYS (SHRI NITISH KUMAR), Sir, | move that the Bill to authorize
payment and appropriation of certain sums from and out of the
Consolidated Fund of India for the services of the financial year 2001-2002
for the purposes of Railways, as passed by Lok Sabbha, be taken into
consideration,

The guestion was proposed.

SHR! S.B. CHAVAN (Maharashtra): Mr. Chairman, Sir, | would like
lo start the discussion, and while doing so, | must bring this fact o the
notice of the present Railway Minister that | have been able to see his
pregecessors for almost more than half a dozen {imes, trying to persuade
them that we have to think in terms of having some kind of a Master Plan
for the country as a whole. Unfortunately, the situation seems to be that you
just don't have any Master Plan for tha country. Ad hoc decisions are being
taken, and that too, for the convenience of either the hon. Ministers'
constituencies themselves or for the convenience of those who, in fact, are
very closely associated with them. | must bring to the notice of the hon,
Minister that there is an area, which frem all norms, is considered very
backward. It is an ex-Hyderabad area. Unfortunately, | did not have the time
to go through all other material which | was having in my possession. But
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since the debate has started immediately, | am going to say something by
concentrating only on the ex-Hyderabad part, and reguesting the hon.
Minister to kindly bear in mind that this is a wvery backward area of
Maharashtra State. For all considerations, Maharashtra is supposed to be an
advanced State. But, due to reorganization, it was the ex-Hyderabad part--
Marathi-speaking area-- which has come over to Maharashtra, and this is a
chronically-backward area, the most backward area, and that is why we
require some kind of a fair treatment on behalf of the Railway Ministry,
Unfortunately, for us, the kind of treatment that we got was, nstead of
being very generous, very liberal in providng the amount required by the
Railway Ministry, the Railways have taken the decision to hand over this
area to bolt.

There is a background behind it. | must bring it to the notice of the
hon. Minister why it is that he has specially chosen this area for handing
over to Boit. But let me first give you the background.

Sir, there was an agitation in that area. Because il is a backward
area, everybody requests that a railway line should be provided. In the
agitation, one of the highly placed officers misbehaved with all those who
were agitated. He had to apologise to the agitators because hé had used
very wrong words. Now this officer has taken revengs. He has now seen to
it that all the railway lines for which, every year, Bolt as well as the Railway
Ministry was making provisions separately, are totally given up. A token
provision has been made by the Raiway Ministry, and the entire arsa has
been given to Bolt.  Bolt had been trying, for the last three or four years,
to tie up for funding. They could not succeed. | am doubful whether, even
this year, they arg going to succeed in getting their amounts tied up with
the financial agencies. It means you are going to completely stop all the
works in this area in the name of giving this area to Boilt. 1| would request
the hon. Minister {0 kindly lock into this matter and try to find out as to how
an officer could behave in this manner, angd how, in the presence of the
Ministers, he could have his way by taking a vindictive action against all
those people who were, in fact, asking for generosity.

Sir, | would mention the lines about which | am very particular. the
Mudkhed-Adilabad conversion ling is a line for transport of ceal from the
Singareni collieries as  well as from the Wardha Valley, and this is the
nearest route; otherwise, we have to go to Hyderabad via Vikarabad and,
then, go to Parh Vaidyanath where coal has to be-transported for the

238



[24 April, 2001] RAJYA SABHA

thermal power station. This ling has been there, and we have been trying
to get clearance from the hon. Ministers to see to it that the entire area is
soerved as early as possible by a starter route. This was the first demand
that the people from this area had made. Unfortunately, for us, nobody
could undersiand the urgency of the protlem. [t 1s in the interest of the
Railway Ministry itself, It is half the distance., If you have to go via
Vikarabad, it is almost double the distance. Sir, in the interest of the
Railway Ministry, and also in the interest of transporting coal from this area,
| requast you especially to kindly see to it that the injustice done is removed
by the hon. Railway Minister. This kind of vindictive action on the part of
any officer should not be allowed to prevail; otherwise, the democratic set-
up would have no meaning at all. That is my request to the hon. Minister,

Sir, there was a substantial provision of Rs.15 crores for a railway
lina--this is also a conversion line--from Purna to Akola. In my presence,
the Railway Officers said, "This being the first year, we can't possibly spend
mora than Rs.3 crores!* The Ministers were pleased to tell me that the rest
of tha money would not be diverted to any other area; they would provide
that either for construction of quarters for the Divisiorlal Officers or for
construction of residential buildings for the people who are coming there.
There is only one hospital building wihich was, in fact, constructed about
ten years ago. There is neither a doctor nor a nurse.. No other facility is
available in that area. Why can't you provide monsy out of this fund which
is available with you? Mr. Digvijay Singh--he is nol here--1 beliave, is still
continuing with you. He told ma himself that he would specially comea 1o
Nanded and see that all these things were provided. Unfortunataly, there
is hardly any progress. That is why | request you to kindly look into the
matter and see that something is done so that the Divisiona! Office in that
area becomes operational. The Nanded Division is functioning from
Secunderabad. Mr, Naik knows it very well. This Division is functioning
from Secunderabad. This position has been continuing for the last ten
years. | have been trying 1o persuade the Ministers and requesting them,
“Please, for God's sake, shift this Division 10 Nanded and see that it
becomes operationai®, Ten years have been given to all the officers who
wanted to shift from that area. I don't know what their special interest is
and why this Division is not being shifted to Nanded.

My friends from Andhra are also equally interested in this line. If
the Mudkhed-Adilabad railway line is constructed, the people from the
Telengana area are going to be benefited along with the people from the
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Marathwada area. | think it s necessary that you take an immediate
decision in this matter,

Another decision was this. When Mr., Naik was there, he had
agreed that this Division would be attached to the Central Railway because
Bombay happens to be our capital.  Almost every day a large number of
pecple have to travel, Unfortunately, that is also pending for the last 4-5
years. | have been trying to persuade your predecessors to do this. |
gdon't know what had weighed with thern.

There i1s a district place called Bhid, There is a line, which is, in
fact, was not thare in the Railway planning. Fortunately, for us, this is a
new line which was approved. Three Ministers had done the bhoomy puja
for the railway station at Bhid. Every time | was there and | toid them that
it did nct 1ok nice, your predecessor had done the bhoomi pua and his
predecesscr had alsc done the bhoomi pura.  What 15 the idea of just
having the bhoomy puia, withoul doing anything about it thereatter?

MR. CHAIRMAN: Was the bhoomi pua done twice?

SHRI 5.8, CHAVAN: Yes, the bhoomi piya was done twice, to
my knowledge. They were told that this was done earher.  Without starting
the work, what was the idea of having the bhoomi puja for a station at
Bhid? Without a railway line, what was the idea of having the bhoomi puja
for a station at Bhid? Now, this has been sanctionred. Every timo we were
told that the land was not available and the land had to be acguired. | can
assure you, and | am prepared to come wilh you, that the people are
prepared to give the land through negotiations.  You can make the
payments later. Bu! you want some kind of an excuse. You start the
work from the Bhid end as also from the other end so that the people have
some satisfaction that something is being done by the Railways. This is
aiso languishing and nothing has been done g0 far. That 1s why | request
you to kindly look into the matter seriously and see that the work is started
tmmediately. The amount is sanctioned., You have only to slart the work
from both ends. Fortunately, this is part of the Central Railway. So, the
officers cannot do any damage here. It was not handed over to the Bolt.
The land is available. My only request to you is that you start the work so
that the people have & feeling that they are not being neglected. The
railway ling from Latur Road to Kurduwadi is another important line from the
point of view of the pilgrimage centre at Pandharpur. Thousands of people
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have to go to Pandharpur. They go there every year. This also has to be
started from both the ends, i.e. from the Kurduwadi end and also from the
Latur end. If it is connected to the Nanded Divisional Office, it will be doing
great justice to this area. That is why | am requesting you 1o lock into this
matter,

Then a provision has been made for Mudkhed-Nizamabad. This
railway fne is going 10 Hyderabad. Already, there is a provision for this
purpose. | would request you to expedite the same and see to it that
justice is done. Nizamabad has been joined from Karimnagar. From
Nizamabad, it is gung to Udgir. Sir, it has to go to Udgir via Diglur. That is
the demand which is there since long. These are some of the demands
which should be looked into.

| will now casually refer to the starting of some new trains s¢ that
overcrowding can be minimised, Sir, ther is a huge overcrowding in
certain trains. A number of trains are going from Nanded to Bombay. But
thera are only 16 coaches in one train. | had requested them to increase
the number of coaches to minimise the overcrowding. The Devgiri Express
needs to be given additional coaches. Kindly see the condition of the
coaches which are already there. | would request Shri Nitish Kumar to visit
that area and see the condition of the raiways in that area. | wil
accompany him. If the hon. Minister has any sympathy for the backward
area, | am sure, he would try 10 do something in this matter.

Sir, one more express {rain was promised and it was assured by
his predecessor. Now it is merely a guestion of providing some kind of a
plattorm at the V.T. Station. Somehow, two years have already passed. It
was to take one year. A large number of trains which were started later
going to the V.T. Station, But we are given to understand that there is no
space for this train. | do not know why. There is space available for all
other trains. But for train coming from ex Hyderabad area there is no
space available in that area.

Thirdly, the Sachkhand Express runs only for five days. It is a very
useful train. All the pilgrims who have to go to Nanded have to go by this
train. Thay came to me and requested me to put forward their viewpoint
before the hon. Minister. It is merely a question of making it a daily train.
Instead of five days, it should run for seven days. A large number of
pilgrims will be very happy if such a facility is given tc them.
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There is another demand for starting Nanded-Pune Express train. |
have received a routine letter from Shri Digvilay Singh saying, "The distance
is very long. We do not have facilities in this area." Already, a number of
trains are running. | don't think there will ba any difficulty in this regard. A
large number of Maharashtra Government offices are located in Pune.
Everyone has to go to Pune for his daily wark. They have to go either by
buses or via Kalyan. It is a circuitous route. If you kindly pay attention to
it, you will be convinced that thers is a case for having an express train
from Nanded tc Pune. Thank you.

MR. CHAIRMAN: Now it is 1 O' clock. Shall we adjourn the House
for one hour? We will continue with this discussion after lunch. The House
is adjourned til 2 O'clock.

The House then adjourned for lunch at one of the clock.

The House reassembled after lunch at six minutes past
two of the clock, THE DEPUTY CHAIRMAN in the Chair.

THE DEPUTY CHAIRMAN: We will continue the discussion on the
Railway Budget. Shri Bachani Lekhraj. He is not present. Shri Khagen
Das.

SHRI KHAGEN DAS (Tripura); Madam Deputy Chairman, while
participating in the discussion on the Rallway Budget, at the outset, | would
like to say that the Budget, which is under consideration, was placed by a
Minister who is no more a Central Minister. The ex-Railway Minister
resigned from the BJP-led NDA Government, But the people of the country
do not know whether she had filed any divorce suit against her NDA partner
and deserted them. Now, the question has arisen since the ex-Railway
Minister has chosen a new partner. However, | do not want to say anything
about this unholy and unethicatl affairl We are very interested to see the
stand tha NDA Government would like to take on the proposed Budget.

The Railway Budget for 2001-02, placed by the ex-Railway Minister,
is directioniess and a politically orientad one. i told this to the hon. Railway
Minister. It spells no strategy, no long-term agenda. Indian Railways, the
world's largest railway system under a single management, is at the edge of
a precipice of financial disaster. No attempt has been made to overcome
the deepening financial crisis. The Budget, in fact. shall only accentuate the
crisis in the coming years. 11 is a retrograde Budget and will script the
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disaster of the railways in the 21 century. Indian Railways, which is one of
the biggest employers in the country, is bound to turn into a sick
undertaking, thereby, putting the future of our nation at stake. In the history
of the Raillway Budget, for the first time, not a single new project has been
proposed. On the other hand, there is a pressing need to expand the
raiiways’ network throughout the country in the interest of the overall
developmant, There are stil many areas, which are not connected by
railway lines. Unless this is done, there can be no industrialisation and
development in these areas. The ex-Railway Minister has shown no
concern for the future growth of these deprived areas and ensured
perpetuation of the imbalances in the economic growth of the country.

As a key infrastructural bulwark, Indian Railways is an institution
built up sedulously, over a century aru a half. If every new captain of the
ship charts his or her own course, the ship will flcunder *in the shallows and
miseries". | must say that the railways cannot be left to the tender mercies
of the populist politicians who cannot Iook Foyond the next elections. The
ex-Railway Minister who presented this vear's Railway Budget has
mortgaged the nation's tomarrow for her today, Verily, it scripts the Indian
Railways' epitaph. The ex-Railway Minister's previous Budget was dsscribed
as the 'worst ever." Her [atast effort has to be rated as ‘worst' than the
‘worst-ever'.

Coming to the North-tastern Region, i would like to say that the
Railway Budget for 2001-2002 displays total neglect, gross injustice ang
step-motherly treatment to the people of the entire region. it is known that
even after 53 years of Independence...

THE DEPUTY CHAIRMAN: He is not a mother. He is a father. Why
are you using this very gender prone thing? You should change it.

SHRI KHAGEN DAS: Madam, the reference was to the ex-Railway
Miruster.

THE DEPUTY CHAIRMAN: Now, she is not here. It is 'he'. So, you
may use the correct terminology as 'step-fatherly'. {nterruptions)

SHRI KHAGEN DAS: | am not manipulating anything. | am not
distorting anything. | am giving the facts. {nterruptions)
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THE DEPUTY CHAIRMAN: No, my objection is, why women should
always beccme the target? Why should everybody say 'step-motherly'? Why
can't they say, sometimes 'step-fatherly'? This is a very gender biased
statement which I object to.

M. MY gea (SR weE: T Rfes oftened & & g @
...(aTgE). ..

Syl 3mg @& S L. (2EEE)...
W, T gee I guiRay g § gufem 9+ A (R,

THE DEPUTY CHAIRMAN: We wiliingly relinguish our rights to all
the men.

SHRI KHAGEN DAS: Even after 53 years of Independence, the
transport and communication system in the entire region is most backward.
The linkage both with the rest of the country and within the region is highly
inadequate. There has been a persistent demand from the entire region for
development of tha Railway network, for providing an impetus to economic
growith and even for their food sacurity and other items of daily needs. This
is also urgently needed for ensuring the unity and integrity of the country.
The pecple who are at the helm of affairs at the Centre do not seem {0
understand or care for the problems of the people of the North-East.

Madam, | would also like to mention here that the States of the
North-East constitute about eight per cent of the total area of the country,
The Indian Railways have about 63,000 route kilometres of railway ling,
whereas the North-Eastern region has only 2500 route kilomaetres of railway
line. The natipnal average of railway line is about two kilometres per 100
square kilometres, whereas the North-Eastern region has less than one
kilometre per 100 square kilometres, i.e., less than half the national average.
The North-Eastern States are connected to the mainland with a tenucus link
through the chicken nack, Unlike other parts of the country, whers the
railway is facing neck-10-neck competition with other modes of transport,
there is not much competition in the case of the North-Eastern States. The
bulk of the freight of the North-Eastern States comprise foodgrains, bitumen,
cement, etc., which is carried through the rail network. At the national leval,
Railway's share in freight movement is dropping quite sharply, but it is not
true in the case of the North-East., Every year, more than 30 million
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passengers are carried by the North-East Frontier Railway. So, it is clear
that the people of the North-Eastern region are heavily dependent on
Railways. We are deeply disappointed with this year's Railway Budget, as it
does not address itself 1o the requirements of the North-Eastern region in
general, and Tripura in particular.

Madam, in Tripura, there is only 44 kilometres of railway line. The
people of Tripura have been fighting a long battle for railway line up to
Agartala, the capital town of Tripura, and for its further extension from
Agartala to Sabrocom and Belonia. It was Mr. Deve Gowda-led United Front
Government which had approved the project for extension of the railway fine
from Kumarghat 1o Agartaia in 1996, at a cost of Rs.549 crores. Now, in this
year's Railway Budget, the estimated cost of this project has gone up to
Rs.825 crores. The total Budget allocation up to 2000-01 for this project was
a meagre amount of Rs. 103.71 ¢rores. It is even more astonishing that only
a meagre amount of Rs.40 crores has been proposed for the project for the
year 2001-02. It is nothing but a mockery. | urge upon the Minister to inform
the House the time the Railways would take to complete this project. In
1696, it was declared by the then Prime Minister that the project would take
about five years io complete. tn the meantime, six years have already
alapsed, but the progress is far behind scheduls due to very inadequate
Budgetary provision. -

The Government of Trnpura has already handed over the necessary
land for the project. Now what is required is an adequate Budgetary
provision for the completion of the project at the earliest possible time. | am
also told that eleven long tunnels are to be constructed in that portion. |,
therefore, strongly demand that a minimum of Rs.250 crores be provided for
the year 2001-02 for this project.

A new broad gauge line survey had been sanctioned for the
Agartala-Sabroom sector in 1998-89. | am told that an estimate of Rs.325
crores, for this 110 Km. project, has been sent to the Railway Board.
Construction of this line is of vital economic importance to the State. But it
is surprising that no Budgetary provision has been made for this project. So,
I strongly demand that adequate Budgetary provision shouid be made for
this project n the year 2001-02. In this connection, | wish to draw the
attanticn of the Minister that this project is your baby. While you were the
Railway Minister during 1988-99, this project was announced. Now the
responsibility lies with you to keep the baby alive,
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Survey of the Indian porlion of the Agartala-Akhaura sector has
been done. This link is wvery important. Now, | would urge upon the
Government of India to take up the issue with the Bangladesh Government
so that the survey work of the portion in Bangladesh is taken up
immediately. :

A number of passenger trains that run south of Lumding are few
and the condition of coaches is extremely bad. Demands for huge goods
wagons are there. The roling stock are in a difapidated condition. No
commaodities can reach the destination without getting damaged. We,
therefore, demand that adequate number of better quality rolling stock
should be provided in this sector.

For conwversion of the railway line between Lumding and Siichar
from metre gauge tc broad gauge, very inadequate provision is proposed in
the Budget. | demand that the Budgetary provision for this project be
enhanced.

Gauge conversion survey for Badarpur-Kumarghat has been
completed and the report is pending with the Railway Board since 1999, |
strongly urge that the project be sanctioned and adequate funds aflocated.

In the end, | would like to say that it is high ltime the Railway
Ministry as well as the Government of India to wake up and meet the needs
of the neglected far-flung areas.

Thank you.

THE DEPUTY CHAIRMAN: Prof. Ram Gopal Yadav has to go a
kttle early and he would not be here tomorrow. So, | will call him before
others. And then, | will go according to the list given to me.

H. AU Oed @ ggd Agd ORErE, STHAR Aeied | § g9 9l 9
4 BT TR U U@ < FRW TS AHAE Y W o @ H aHar € 9gd
FeeE & ol g wgTeiie & 990 U &< gUe ¥ o o e 03
of | g St oW S & Y g% e £ ok @i Ak | 9 e ades @
T I 5% awan #, ¥ wenr € 5 99w ddeadia Re o 9 vareel )
eI 2 | U GIY UGB U9 ON UO WIE ¥ 5 & 99 g a9 9 g Rw
FrEIEHE g Y O I e Radva o Fm 4% 9k 9 ek ST Ree €
TR XA O | EF 99 9 Wi I8N o @ | @ aeRade | e €
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SHRI K. RAHMAN KHAN (Karnataka)l: Mr. Vice-Chairman, | rise to
speak on the Raiway Budget presented by the then Railway Minister, Ms.
Mamta Banerjee, for consideration by the House; and the Railway
Appropriation {No.2) Bill by the new Railway Minister, Shri Nitish Kumar,

Sir, the Railway Budget for 2001-2002 is replete with facts and figures.
It indicates a deterioraticn in the financial health of this vital infrastructure,
that is, Raillways. It is in shambles. Parliament needs to debate separately
the financial health of the Railways. The operating cost of the Railways for
2000-2001 is around 98.8 per cent per rupee. That is hardly the operating
cost. Where are the funds for the development of the Railways? Railways,
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by itself, is an infrastructure industry, a major infrastructure industry, of this
country. The development of this country depends on Railways. But this vital
organisation of the nation is embrailed in financial constraints and resources.
We spend almost Rs.90C0 crores towards maintenance and repair of old
lines. We are spending a huge amount on repairs and maintenance. We are
not able 10 mobilise resources. This year the entire capital expenditure is
Rs.14, 293 crcres. If we take into consideration the wvarious on-going
projacts which were sanctioned some 10, 15 and 20 years back, they will
not see the light of the day. On these projects, already, a huge amount has
been spent. There are projects where Rs.50, Rs.60 and Rs.70 crores have
been spent out of the scarce resources. They are lying idle. They are not
useful. No study has been made. Today, | demand a project. The Railway
Minister or the Board, to satisfy me, includes it in the Budget. Then, there
will be a change in the Government or the Railway Minister will change. That
priority will be shifted. The expenditure incurred on that is totally gone,
gone waste. | would like to know from the Railway Board or the Railway
Ministry or the Government whether such a study has been made as to how
much amount has been invested, which is not yielding any income. On one
side, we say that Railways is not a commercial organisation, it is a social
infrastructure, we have social abligations. | fully agree. | fully endorse that.
But, you have no right to waste rescurces like this, Take up a project,
complete it on time. Mr.Vice-Chairman, if a study is made, if a Committee is
appointed to go into the escalation cost which we are paying on various
projects because of the default of the administration, it will be a huge
amount, The cost of operation has gone up from 83 paise in 1993-94 tO 98.8
paise.

SHRI BAMACHANDRA KHUNTIA: The Minister of State for Hailways
IS sleeping.

SHRI K. RAHMAN KHAN: The Cabinet Minister 1s awake. | am sure
they are listening. In 1993-94, the operating cost was 83 paise. Now it is
98.8 paise. Funds are not available. They say that they are depending on
the General Budget, There is no fund available from the General Budget
also. 8o, the Railways is depending on heavy borrowing. It is caught in a
debt trap. The Railways is paying Rs.3600 crores every year as lease
charges on the various borrowings. In this scenario, the Railways has to
consider how to mobilise resources and how to use them. In this
connection, | would like to bring to the notice of the House the latest report
of the Standing Committee on Railways, regarding the concern they have

255



RAJYA SABHA [24 April, 2001]

3.00 P.M.

expressed about the dependence on the General Budget and the
postponement of the dividend payable, The Railway finances are in such
shambles that they have to postpone the dividend payable to the
Government and the General Revenue on the crores of rupees of capital
which has been provided through the General Budget to the Railways. We
blame a sick unit. Here also, | have no hesitation in calling the Indian
Railways a sick unit today because they are a commercial organisation. No
doubt, they are discharging a social obligation...¢nterruption}.

SHRI SANGH PRiYA GAUTAM: Do you propose disinvestment?

SHRI K. RAHMAN KHAN: | am not proposing that. You listen to
me. You wait. | will tell you what | propose. The Standing Committee has
come to the conclusion that there is a need to have a surgery done on the
Railways. That surgery is, abandon the Railway Board. The Raitway Board
has become a monotonous organisation, They will nol be able to perform. It
is a system which is not required because the Railways are divided in
zones, Each zone is independent. Each zone can be a cost centre.

Various zones are doing their work. They can develop themselves.
What is this big monotonous body doing? Parliament does not know about
their finances. We do not know about their balancesheet. Their profit and
loss account is not prepared. It is a commercial organization. They present
a Budget. In fact, the Standing Committee has made a recommendation to
club it with the General Budget. Maybe, the Railways is a Government
organization, like any other organization. Indian Airlines is running as an
independent corporation, Air India is running as an independent corporation.
What | would like to stress here is that there is need for a rethinking in
respect of the Railway finances and resourca mohbilization. The pressure on
the road traffic is increasing. At one tims, 75 per cent of the traffic was
under the control of the Indian Railways. Today, hardly, 25 or 30 per cent of
the traffic is under the control of the Railways, because we ara not able to
mobilize the rasources. On the one side, there are finances.

Fwavream (st v viE BE)  EAE TEY, AE 9 ¥ N FIA 25
frre 9n & 3R giw WG T iR IR A # | A pua we & aferg |
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FHIGA HAT &S A G ¥ B Y& & | Rs. 58 crores have been spent on
that project, but it is not vielding any revenue. They have complsted only
half of that, and they have abandoned it. They will not admit that they have
apandoned it. While, in fact, they have abandoned it. But they have

abandoned it. Thay have no interest in it. And, there is the gauge
conversion project batween Mysore and Chamargjanagar and the doubling
of Bangalore-Mysore broad-gauge section. It is only doubling of the line.

And this ought to be done...{nterruptions)
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My wmEA: § Qe @ swar g | There are several
projects to be completed, like a new broad gauge line between Hassan and
Bangalore;, a new raitway line between Bangaiore and Sathyamangala via
Kanakapura; a new broad gauge line between Kadur and Sakaleshapura via
Chickarmagalur. arft Sqramas ¥, 15 Woge BN o @ # v voF o fad
58 g vog RY 10 & | gwd e fiefidl § 99 7 oo & B aw diwee @@
2 b AR ¥ Y RYA W 99 TR 8 v # f5 See) gedaR Y weeE
wWRge &R T8 € ) 99 IR AW 15 TR & A .q8 o 74 7 9 GHa & |
afr 9ud fo s fadk 6 oo% wur RT € | owd 9wt w o 4R o et
E & | et & A vl £ o Yot 9 Sge ¢ ey A @ | Y
e N s e & T w2 | F 59 Aw B 9 7 ¥ g 3% FEn g
% fs | quote: “It was therefore felt that in order to modernise the railway
structure, the issue of abolition of the Railway Board and replacing i by a
more state-of-the-art structure such as converting it into a full-fledged
Ministry, making the Railway Budget a part of the General Budget or
corporatising the railway system by creating a holding joint stock corporation
and converting the Zonal Raliways into independent operating subsidiary
corporations could be considered."

Sywaream (M v v aYhe) | Fua e age w |

M ¥ oA EF . T & wige & )l would like to suggest to the
Railways that it is not just the Railway Ministry's respansibility to mobilise
resources. The States should also mobilise resources. if a particular State
wants funds for projects, they should also mobilise resources. In this
connection, | would like to point out that a MoU has been entared into
between the Karnataka Government and the Railway Board for creating a
corporation, and they have undertaiken 10 mobilise rasources for the pending
projects. | would like to know how far this Memorandum of Understanding
has been put into practinre, Has the corporation been set up? Aiso, when
is the Railways going n «or carporatisation? Sir, the States have voluntarily
come forward for mobilising resources because resources have been a
major constraint for the Railways. Resources have to be mobilised and this
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can happen only with the coopseration of the State Government and the
Railway Ministry.

SHRI K. RAMA MOHANA RAQO (Andhra Pradesh): Mr. Vice-
Chairman, Sir, thank you for having allowed me to speak on the Railway
Budget for 2001-02. The Indian Railways is the largest passenger transport
system in the world, It has got the biggest railway network in the world
but, at the same time, it is lagging far, far behind when compared with
other railway systems in the world with respect to electrification,
infrastructure and passenger facilities. The erstwhila Soviet Union had the
largest electric rail network; now, Switzerland, France, Germany, Japan, etc.,
have almost a 100 per cent electrified rail system., Even with regard to
gauge conversion, our system is lagging far behind. The successive
Ministers have been saying that it is because of paucity of funds. But if you
look at it closely, it is not because of paucity of funds but it is because of
lack of political will in getting things done.

We are grateful to the hon. Railway Minister for sanctioning Palace
on Wheels' to Andhra Pradesh to promote tourism in Andhra Pradesh on
the lines of the train running from Delhi to Rajasthan. This, definitely, gives
a boost to promgtion of tourism in Andhra Pradesh because the
Government of Andhra Pradesh, after information technology, is attaching
the highest priority to tourism promotion as it could generate wealth and
employment, This is one of the areas where you have vast employment
potential.

We express our sincare gratitude to the hon. Minister for acceding
to the request of our Government for a Multi-model Suburbun Commuters
Transportation System {(MSCT), which has been proposed to be completed
within a year to ease out the traffic problem in the twin cities, and signing a
MolU for the first phase recently, It is a wsll-conceived idea of our Chief
Minister, Shri N, Chandra Babu Naidu, to give relief to the commuters of the
twin cities. At the time of signing the MoU, the Minister had assured that
the project would be completed within a year, but, even after six months,
nothing has been done in this respect. | even do not see any reason for
not allocating funds for this project in the present Budget. | sincersly
request the hon, Minister to look into this and rush through the project and
complete it, before the deadline of twelve months. This project, | am sure,
is an effective substitute for the earlier Light Rail Transit System which was
expected t0 cost more than RBs.2,200 crores. | also thank the hon. Railway
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Minister for giving green signal for the formation of a corporation, with an
equity of 26 per cent each by both the Union and the State Govermnments in
the proposed company and the remaining 48 per cent being shared by the
financial institutions, banks, etc. Next, to reduce the delays in executing
railway projects, | believe, there was a proposal wherein the Waltair Division
was going to be merged with the Bhubaneswar Division. But | request the
hon. Minister that it should be merged with the South Central Railway.

It is distressing to noto that the outiay in respect of new lines,
gauge conversions, doublings, traffic facilities, MTP and electrification
projects, which constitute infrastructure development, is only*Rs.192 crores -
- just Rs.6 crores more than the last year's allocationl The Eastern Railway
is getting an alocation of Rs.422 crores. The Northern Railway is getting
Hs.386 crores. The South Eastern Railway is getting Rs.444 croras. The
Southern Railway is getting Rs.389 crores. But the South-Central Railway is
getting less than half of the allocations made to other Zones. This is
despite the fact that the South-Central Railway has registered the targeted
incremental porcenitage growth in traffic over the last two years among all
the zonal Railways. The allotment to the SCR ranks 7" emong the nine
Zonal Raitways and if the total outlay exciuding the track renewals is taken
into account, it stands 8" among the nine Zonal Raitways.

I am happy that the Minister reintroduced Rajdhani to A.P. which
had been withdrawn in Dacember, 1999, but put a rider that it would be
commenced only after the completion of the terminal at Nizamuddin, | do
nat know how long will it take to complete the terrninal at Nizamuddin.
Hance, | implore that the train which was withdrawn should be restored
immediately without linking it with the terminal at Nlzamuddin and may be
run, at least twice 2 week, as it used 10 run, Madam, Tirupati-Pakala-
Katpadi and, as Shri Chavan Saheb mentioned, Mudkhed-Nizamabad gauge
conversion projects are in the final stages of compietion and are vital to
mesat the increasing transport requirements, | request that funds shouid
immediately be provided to complete these gauge conversions. | also
request that a new train from Secunderabad to Chennal via Mahaboob
Nagar, Kumnool, Cudd=srah, which covers Telengana and Rayalaseema
resgioﬁs. may be inb--v.ud since there is no train on this route to Chennai.
There is a lot of tre.f. this route and, | am sure, the Railways will not
incur any loss bul, insi-ad, they can get more revenue if they run a train
through this route. Sir, Tirupati is the second richest temple in the world,
after Vatican, Because of its popularity and faith of the people, now, many
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North Indians ara regularly visiting Tirupati, especially during Brahmotsava.
Hence, there is every justification in my request for a train from New Dethi
1o Tirupati viz Shiridi. if not daily, at loast, twice a week, a train shoutd be
intrecduced, | hops tha hon. Minister will seriously lcok into this,

Sir, the policy of the Railway Board is not to have ‘slip coaches'
because there will he shunting at stations, resuiting in a lot of problems and
delay in the trains réaching their destinations. But, two sets of slip coaches
come from differant parts of Andhra Pradash and join at Vijayawada, and,
uitimately, form as two trains rerouted to Tirupati. Sir, 7 coaches come from
Vizag w9 the Tirumala Exprass and meet at Samalkot; 1t coaches come
from Kakinada; one coach with the Narsapur-Hyderabad train; the Golkonda
Express brings a couple of coaches, and, Sarcar Express brings one coach,
At Vijayawada, slt these coaches are linked and converted into two trains
and then re-routed to Tirupati. The rasult is, the passangers of the coastal
belt are facing umptesn problems. So, | request the hon. Minister {C
introduca one train from Kakinada to Tirupati via Bhimavaram, Kaikaluru and
Vijayawada and another train from Visakhapatnam to Tirupati via Nidadavolu,
Tadepslligudern, Elury, Vijayawada is very rapidly becoming the second
Hyderabad of Andhra Pradesh. It is the main railway junction for all South-
bound trains. All South-bound trains have to pass through this junction,
But the facilities that are provided at the station are meagre. There are onty
g few platforms, which are not able to cater {0 the ewisting needs. Thera is
a requirement of, at least, two more additional platforms to meet the
damand. Theare is also a need to have a foot overbridge. | request tha
Minister to treat this as urgent and kindly sanction, at least, two more
platforms and a foot overbridge to ease the traffic. Because of heavy rush,
many trains are stranded outside the station since they do not get the
signal. It causes delay in the running of the traing. There is also a small
streich on the Vijayawada-Guntur-Tenali route which needs to be converted
into a doubie line. | request the Minister to look intc this. As the streich is
a minor one, | hope, thare would not be any problem Iin taking up and
completing the work at the eariest possible time. We have been
demanding a new railway line from Kowvuru to Bhadrachalam. This would
help in reducing the distance from Hyderabad to Rajahmundry, develop the
backward areas of Khammam and West Godavari Districts and reduce
congestion at Vijayawada.
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Sir, there usad to be 24 pairs of suburban trains between
Falaknuma and Bolaram in 1966, f.e., at the time of formation of the South
Central Railway.

Instead of increasing the number of suburban Trains, the Railways
have reduced it to six pairs. Hence, | request you to maintain the status-
quo which existed in 1966. These are some of the requests which | have
made. | hope the hon. Minister would do justice to the Andhra people.

Sir, | have one more request. Whatever we are discussing in the
House is reaching the people through the media. The journalists used to
have the facility of concessional passes up to their district headquarters.
But there is no facility up to the publishing centres. Now, | am reguesting
the hon. Minister to kindly consider issuing concsssional passes up to the
publishing centres, as they are also important. In Andhra Pradesh, there are
three publishing centres. The district headquarters of East Godavari is
Kakinada, but the publishing centre is at Rajahmundry. In Krishna District,
Vijayawada is the headquarters, but Machlipatnam is the publishing centre.
In Chittoor district, Tirupati is the publishing centre. ..

TgaaTeas (st v vy AE) - He pua aE T

SHRI K. RAMA MOHANA RAQ: So, | request the hon. Minister 10
consider the requests | have made. Thank you, Sir.

Sueqream (3t v view ). It e amad | Fu T @
e UM | 3TaS dd | $E 3 AFHIY 98 95 @iy g B

st YHeE Mg () - g9arg, Su9urgy Wi § Yo Teie WY
IuF 999 A 7 for @ gan €|

SUFUEDE o, ¥ HATd @ quE el el & awdt &, # vew v
it € oy o gTasT 9w well ol &1 e 9@ MY amw sl @ wen A, w3
ot @ o At 21 gR-9R 9 "5399 g T IR 89S, e aw Rl & 4
¥ gg &F gad |

W, YMOTA T1eq . yretorm evd @ |

M IWE™ A - anfl @) T €, T T dsew T € Qfed wqE
e 9ga Iewl A1) A g wedT @A & fO0 @9 gan g1 9 w9 1 A A
gefl T 8 &1 I6 e B TN g8 W B} PN IR & e =M Sh-wd
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A AR §, W AR W ITWRE F AR A 67 7 =4 F IR W STE IR
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S g9 e R o, SEe 9 sTg fRufa & ) suswem oA, -
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A B T oREdT &1 T 0 Aed g & | 3 W 4 99 9 wRada @ aw
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afE 589 4R B T ! gRERT T @ | 3R Al B T e ¥ e afe

A fewe Ry & @) =71 s & aw-uw w1 Rwe 21 oy, a1 a7 ..
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siiedl o ) arvue (o) Tl E oifEa o) < & ofs ==
T & forg, g0 dis1 & fow & snod wrg €, et @ 1 W SR g

SuaaTea (ft v viww Sifhs) - ol ssga e

TRt sma ofte (99 ik Foi7) © aeweTds W, o aga e
& s et T R ¥ | we o §

T G 9 T5E AHR T
a1 B9ge 0 ¥ 95 SN @9

TR AN AN MR AT ER G TR E 1w a5 A9 & I
AR TifremE st A 9ga 751 ®) fHa % 500 Ruradl @1 @ wRe e AR
fk 25 Rared & ok g7 Rarmal & stg & forg Y3 freew o waaqa s |
ERiL 7w A 5 IR A R TRa & o ) voga e, geE @ @
wagare i afes 38 IR @ s T 79 gl ik w® of, aiel iR w
Mo wmRr s Rt iR AL A s R e d s & &5 78

. W Y B e ¥ YTd A A aF H1E eq e frar d
A wifF g7 W O & I T8 g8 wE gufe] §0 WagavE TE 2 W el
Te @ R AR & o0 wed w gon & 1 gafaw & Re = 9 6 snond
% BIRA T, IR 1950 @ 7B ¥ ww TSl A VA §F &N @ A A1 T8
gfewa A T8 ol HifE FeiN Bt o), S aRt ave g €, TR A Wl

T Transliteration of the speech in Persion Script is available in the Mndi version of the
Debate.
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SHRI P, N. SIVA (Tamil Nadu): Sir, first of all, | would like to
congratulate the Railway Minister for having brought a pro-people Budget, |
have got nothing much 1o say., Having understood the constraint of time, |
will bring to the notice of the Raiiway Minister one proposal as well as a few
others that are pending with the General Manager, Southern Railway.

Before that, | want to say that, in goneral, the Railways is running
as a public-oriented organisation. Hecently | got some statistics, and they
are confirmed now. When the British ieft us, they left behind nearly 60,000
km. length of railway lines. Now, after 50 years of the Indepencence, it Is
just 81,000, an increase of 30 per cent. But 1 am happy to say that in the
last two vyears, our Goverryment has concentrated much®to develop the
Railway Ministry. [t is serving the public more. if It is considered as
railway-orienled apart from its being a public-oriented one, | think, it will
serve still more. This Is my humble suggestion,

The praposal | want to make is that for the gauge conversion from
Trichy to Dindigul, the Railways have spent about Rs.42 crores. Only those
trains that run from Chennai to Kanyakumarl or Madural go on that route,
and no other traln that could enable the people of Trichy or Madurai to
travel during daytime runs on that route. As you know very well, Madural
and Trichy are corporation cities, and both are pligrim centres. If a daytime
passenger train from Trichi to Madural is run, | think, it will be very much
useful to the people. Nearly 600 buses run from Trichy during night onty,
S0 many people travel to Chennal, the capital of Tamil Nadu. Psople prefer
to travel by train for comfort, safety and economy.
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I have given a proposal to the Gerneral Manager, Southern Railway,
as well as the -Railway Minister earlier, in person and through letters, to start
a train from Thanjavur to Chennai, before the Rock Fort Express. That has
to start around eight o'clock or something like that, The people will prefer
it. If it is a fast passenger, it will be more economical also. It will attract
the people who are now using the road route. Instead, they will prefer the
railway route.

There was a8 sleeper coach for Mangalore attached to the Trichy-
Cochin Express. It used to be de-linked at Erode and linked with the
Mangalore Mail, But, now, recently, instead of attaching that sleeper coach
to the Trichy-Cochin Express, they are attaching it 10 the Coimbatore
Passenger. S0, the passengers who are travelling to Mangalore have to
start their journgy cn the afternoon of the previous day and reach Mangalore
the next day only. So, the old pattern of attaching the Mangalore Coach to
the Trichy-Cochin Express should be considered. This proposal is also with
the GM.

So also, a diesel multiple point push-and-pull train from Thanjavur
to Trichy will help passengers. :

We have taken up these proposals with the GM. They are pending
‘with him. The Railway Minister's expeditous action, | think, will enable the
people all over Tamil Nadu to utilise the Railways much more. It will be
beneficial to the Railways also.

| know that thare is constraint of time. | do not want the Chair to
advise me to finish my speech.

I thank you for bringing & f{antastic Budget, taking into
consideration the middle class and the lower-middle class. It is a pro-poor
Budget.

i i fhe (faEw) © v=ae SoeRay wEigg, FR WA S o faER
& &, gafr A s dre w8 &E T, daa 7o a8 a8 Rer aed € | 0@
SH W g W el IR & Q) wm A ™ | A fagr & fog A AR o
189 Rer & ot prdls A freer v @ @igT 9w daR fear ol Yo
frm @ @t & 1 4 5= f9h 77 or Rarn gma € 5 I e g6t &0 ==t &
gu¥ ar § = o @ wEis & 1 wnfe que g A9 B ga & gefon A wg
T8 FEA 9@ TF W A9 B G & Ak v dued ) = & waa € A saa
IS TR AEA § |
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PROF. (SHRIMATH BHARATI RAY (West Bengal): Mr. Chairman, Sir,
I hava full sympathy for the hon. Railway Ministor. He has to defend an
indefensibie Budget. In fact, this is not a serious Budget at all
{rterruptions). | will come to that,

When | was looking at the Budget, | remembered Bankim Chandra
Chattopadhyay and his famous novel Rajsinga.

Emperor Aurangazeb: "Why have you come herg?*
Nirmal Kumar: (Hon. Member may fill in Bengali).

*| have a need”.

Emperor Aurangazeb: | know that nobody does anything without a real
need. What is your need?

| would have fiked to put to the former Railway Minister the same
question: What is the need for presenting this worthless Budget, with big
sounding words, signifying nothing? As we all will agrea, the purpose should
be the development of Railways. This Budget does not envisage the
deveiopment of Railways. It is not, as she suggested, '‘people-centric’ or
'society-centric'. Sir, in the short time of two minutes left for me, | will
explain why. | will mention just three points.

This Budget proposes imaginary revenues for imaginary expenses.
To illustrate imaginary revenue, take the example of revenue from rallway
land. We all, in this House, know what it means, what problems are
associated with it. Talking about imaginary expenditure, | will come to West
Bengal. A number of railways, new railways, were menticned. They were
proposed in the Budget. And she left without any thought of how thay wil
be undertaken. No question, nothing. No planning, nothing. She left, The
purpose was publicity, and that was done, but the tasks remained undone.
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The Metro Railway was progressing very unsatisfactorily. In fact, the West
Bengal Government provided its share of the fund for the Metro. But the
Centre has not fuffiled its obligations. Why? in this context, | will mention
The case of the Wagons, in Sherlock Holmes' style. The case does deserve
an mguiry and investigation. Why were s0 many orders for wagons not
placed with PSUs like Burn Standard and others, but with private
companes with doubtful credentials? The media smell corruption. We
demand an inguiry intc what seems to us to be an unholy alliance, an
unholy affair,

| come to my second point. As | said, | have three points. In an
attempt to attract popular sympathy, the passenger fare was not hiked. But,
unfortunately, freight rates were up by three per cent. Passenger fares affect
only those who travel. But, freight, as already mentioned by somebody, like
indirect taxation, affects all, those who travel and those who do not have
the means to travel. Its spiralling effect on prices and inflation will be
enormous. My friend just mentioned the problem with Jaipur. What is more
serious and what | would like to emphasise is the negative impact of the
incraased freight on coal, iron and steel, on industry, especially the PSUs
which are heavily dependent on these three items. Sir, a day will come
when | think the cost of transport of coal by train from Raniganj to Tamil
Nadu will be more than the cost of transport of coal by ship from England.

It is a boon for foreign exporters, but a death for indigenous
inclustry.

Thirdly, the most crucial issue of passenger safety has been given
only a lip-sympathy. Train accidents are becoming more and more frequent;
robberies and thefts are everyday news. The Khanna Committee has
submitted a report on safety requirements. What has been done to that
report? | would like to know whether any money has been allocated for the
purpose. What action has been taken on the basis of those
recommendations? There is also a report on the financial irregutarities in the
Railways by the C.A.G. What action has been taken in this respect?

To conciude, this Budget is neither development-oriented nor
society-ariented nor people- oriented. It mentions very little... .{nterruptions)
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SHRI SANGH PRIYA GAUTAM: But, it is West Bengal-oriented,
Ynterruptions)

PROF. (SHRIMATI) BHAF!ATL RAY: | would request Mr. Sangh
Priya Gautam to listen to what | say, because my Vvoice i3 quite loud.
¢nterruptions) | did not say that. | did not say whether they were meant to
be undertaken. | only said that they were not undertaken.

But, | doubt whether they were meant to be undertaken. But what |
want to say is that the much-needed modernization has been totally
neglected. And about the suburban railways, which concern not only West
Bengal, but also all the metropolitan cities, and which is the nead of the
hour because of demaographic pressure, nothing has bsen mentioned. The
Budget is short-sighted and is not futuristic. But then it was not meant to
be so. it was meant to serve a political purposse. | am afraid that even that
purpose won't be served. Thank you.

SHRI BIRBHADRA SINGH (Origsa): Mr. Vice-Chairman, Sir, | must
thank you for giving me a chance to express my views cn this subject. |
would like to refer to the step-motherty attitude shown to the State of Crissa
by the Central Government. From time to time, it has been brought to the
notice of the Ministry, and ultimately, during the last Budgset Session, the
feelings of the MPs from Orissa and the feelings of the people of Orissa
were ventilated. | do not want to repeat the same. | know that, in the
changed circumstances, Shri Nitish Kumarji has taken over as the Railway
Minister. He is well conversant with the problems being faced by the State
of Qrissa, that is, poverty and under-development of that area. The State
from which Shri Nitish Kumarj comes, and the people of Orissa, are birds of
the same feather. | have no doubt about the sympathy he has for the
people of Orissa, Earlier also, when he was the Railway Minister, he had
given many projects which are being taken up through the budgetary
programmes. Now, | would like to refer to the East Coast Zona which was
established some time back. But it was still on papers. 1t was not functional.
Therefore, all the MPs from Orissa and the Chief Minister had met the Prime
Minister in this regard, and he has assured us to make it functional. | would
like to refer to two-three points. | will not take much time of the House. |
would fike to bring to the notice of the hon, Minister one or two points.

Another is Rupsa-Bangariposi gauge conversion. It is a very long-
pending demand of the people of Orissa, and, in particular, of Mayurbhanj
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district, where 75 per cent of the psople are from the tribal community. Qur
hon. Prime Minister had assured in the very heart of the town of Baripada,
when he was on tour at that time, that this long-pending demand would be
fulfiled within this Government's time. Sir, though the estimated cost is
Rs.80 crores -- it is a 80 kilometre narrow gauge line -- not much
expenditure is needed for its expansion; it can be done with a small
amount. Also, | am sorry to say that only Rs.1 crore had been allotted in
the Budget; and, during this year, there is a provision of only Rs.4 crores. |
hope the Minister will take it seriously and would enhance the funds for this.

The next one is about the Haridaspur-Paradeep link., Sir, you know
that Bihar and Qrissa are rich in mineral ores, If Haridaspur is linked with
Paradeep, then it will be very easy to shift the iron ore from the mining area
to the port area, that is, Paradeep. | am hopeful that the Minister would be
kind enough to make enough provisions for the State of Orissa,

Another thing is that even though COrissa is connected by Rajdhani
Express, it goes via Howrah; so, one has to travel an extra 400 Kilometres.
But if the same train goes wia Adra, then we can easily save this exira 400
kilometres of journey. Therefore, my appeal to the hon. Minister is that the
Rajdhani Express should be connected to Orissa via Adra and not Howrah,
as is the case now.

Sir, | would reiterate to the Minister that the budgetary provision is
inadeaquate and a great injustice has been done to Crissa. If our gentleness
is treated as our weakness, then, | have nothing to say. With all
gentleness, we have put forth our grievances in a democratic way, | am
sure the hon. Minister will take steps to redress our grievances. Thank you,
Sir,

SHRI RAMACHANDRA KHUNTIA (Orissa): Mr. Vice-Chairman, Sir, |
cannot support this Railway Budget, the Budget which has no provision for
Orissa. This is not just my view. This is the unanimous Rssolution of the
Legislative Assembly of Orissa, the decision of all the political parties,
including the BJD to which party the hon. Member, who spoke just now,
belongs. The Congress party and various other parties are agitated over
this matter. The people of Orissa are unanimous in their opinion that the
Railway Budget has always been discriminatory against their State. This
year aiso, the same attitude has been shown to Orissa. 8o, | cannot
support this Budget.
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Sir, before talking about the requirements of our State, | want to
pinpoint two or three aspects regarding the activities of the Railway Ministry.
In reply to my Question No,964, on 2.3,2001, the Mintster had mentioned in
his statement that the total freight revenue was Rs.22,060.99 crores in 1999-
2000 and it was Rs.19,267.08 crores in 2000-2001.. And the total passenger
revenue was Hs. 9,581.07 crores in 1999-2000 and Rs.8,552.17 crores in
2000-2001. The statement further showed that the expenditure on
development of passenger amenities was Rs,115.25 crores in 1999-2000 and
Rs.86.49 crores in 2000-2001, and the expenditure on electrification was
Rs.320.34 crores in 1999-2000 and Rs.224.41 crores in 2000-2001. | wish to
say that the Railways show a decreasing trend in its activities although it
has been shown that the passenger traffic has been gradually increasing; in
1950, it was 100 per kilometre; the net tonne fleet was also 100 per km., in
1997, the per kilometre passenger was 502 and the fleat was 650. The fleet
was also 650. That means, while the passengers are increasing and ithe
freight carrier is increasing, the revenue is decreasing. Why is it 50?7 Why
is there a revenue leakage? This is a point where the hon. Railway Minister
has 1o find out why this is so. | come to construction of new lines. In
1990-91, the target was Rs.300 crores. 1n 1999-2000, it was Rs.241 crores,
actually. 1In the case of doubling of lines, in 1990-91, it was 209 kms; in
1999-2000, it has slightly increased to 219 kms, In the case of gauge
conversion, in 1991-92, when it was a target of 1200 kms, in 19939-2000, it
was only 541 kms. Sir, if you look at the electrification of routes, in 1930-
g1, it was a target of 1040 kms. In 1999-2000, the target was 500 kms.
About track renewal also, n 1990-91, it was 3500 kms. In 1998-2000, it is
2550 kms. This clearly ingdicates the functioning of the railways, which
marks a downward trend and not an upward trend.

About railway accidents, actually, in spite of the Khanna
Committee's Report, the compensation paid in respect of railway accidents
was of the order of Rs.4537 crores in 1980-81. In 1097-08, Rs.240.89
crores had been paid, which indicates that there were more accidents, more
deaths for which the Raillways had to pay compensation. | want to place
another fact here about thse railway accidents. This Report has mentioned
about the number of consequential train accidents, including goods trains,
during the last three years and during the current year, up to 31.1.2001. In
1997-08, whereas the total accidents were 396, in 1998-99, they were 397; in
1998-2000, they were 463, and in 2001, up to 31.1.2001, they were 480, or,
may be more. 5S¢, it shows that the Railways have not snsured safety also,
despite the report of the Khanna Committee. | want to mention here one
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point about freight charge, which has been mentioned by many hon.
Members also. Without increasing anything, if the freight charge is
increased, it increases the cost of everything. | want to mention the plight
of Orissa here. When we demand an increase in the royaity on coal, it is
said that coal is being sold at a lower price and that. the royally on cecal
can, in no way, be increased. But when the Railways are increasing the
freight charges, the coal rate should also, automatically, be increased.
There is another point about Orissa, There is a Railway Station at Taicher,
Some days back, there was a rall roko aandolan against the discriminatory
attitude of the Railways. The court said that within one day, the Railways,
probably, lost more than three crores of rupees. You multiply it by 365. You
can imagine how much the railways is getting from the Talcher Railway
Station by way of transport of coal. In spite of that, the Talcher Railway
Station has not been developed. Sometimes, there is no electricity at the
station.

Sir, the hon. Member said about the creation of new railway zones.
We are having a democratic Government. We must believe in the
Government. The Government is a continuous process. The people of Orissa
have been demanding an Eastern Railway Zone for years together. Shri
Naveen Patnaik's father, Shri Biju Patnaik, had been demanding an Eastern
Zone. The Congress Party was also demanding it. The peocple of Orissa
were demanding it. Ultimately, the railway zone was sanctionsd. The
foundation-stone of that zone was laid not by the Raiiway Minister, but by
the Prime Minister of this country. For that purpose, they made a Budget
allocation of Rs, 18 crores. The total Budget allocation for that zone was
Rs.48 crores. But it is a matter of great shame that a project for which the
foundation-stone was laid by the Prime Minister of this country was not
completed. In the last year's Budget, there was a provision of Rs.30 lakhs
for this zone. In this year's. Budget, there is a provision of Rs.5 lakhs. The
hon. Member was saying that the Prime Minister had given an assurance
that the railway zone would become functional at the earliest and that we
should be satisfied with that. Sir, this is the state of affairs, so far as Orissa
is concerned. Not only that, he was tatking about the Banspani railway line.
| remember, we have been listening about the Daitari-Banspani railway line
from the time when we were studying in primary classes. it has become
history. From Calcutta to South India, there is one lifeline; and now ancther
line is Rourkela. There is another line also. As compared to the revenue the
Railways are getting from Orissa, the Railways are not spending anything for
the State of Orissa. The hon. Member has rightly said that whoever comes
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in the Government, thinks that the people of Orissa are gentle and innocent,
and they will not react. | want to mention in the House that if this attitude of
the Government is not changed, then the Orissa State as a whole would be
forced to take a decision to go up to any extent to get the due share of
Orissa.

Sir, now | would like to mention about some of the railway lines
which have been continuously neglected. Of course, the Koraput-Rayagada
line has been completed. The Daitari-Banspani line, the Lanjigarh Road-
Junagarh line, the Khurda Road - Bolangir line, the Haridaspur-Paradeep
line, the Angul-Sukinda Road lings have been continucusly neglected. Then
there is the gauge conversion of the Rupas-Bangariposi and the Naupada-
Gunupur lines. Then, there is doubling of lines -- Raghunathpur -Rahama,
Rajatgarh-Nargundi and Talcher-Cuttak-Paradeep o™ Bridges on Mahanadi
and Birupa. For the last 20 years, trains are not coming toc Cuttak from
Bhubaneswar because those two bridges have not been constructed. Two
bridges could not be constructed on one railway line which is the heartiine
of Orissa. How can we feel satisfied that the Government is giving money
for railway projects in QOrissa? Then, Sir, | would like to say somathing about
the Titlagarh-Lanjigarh line, the Rajatgarh-Barang line, the Khurda Road-Puri
FPhase-| line, etc. Then, | take up electrification of the Bokaro Steel City
Muri-Hatia railway line, the Bhubaneswar - Kottavalasa line the Kharagpur -
Bhubaneswar line and the Talcher-Bimlagarh line. For all these projects, it
was said that the survey would be complated by March, 2001. It has not
been done till date, What | want to mention herg is that, repeatedly,
assurances have been given for completing these projects. Last year, they
allocated Rs.200 crores for this purpose. But is a matter of shame to say
that till March, 2001, they were able to spend just Rs.70 crores. it has been
done with an intention to divert the money to some other projects. |
challenge the Railway Minister to disprove that the money allocated last year
was not spent deliberatsly. It was done to divert this money to some States,
to satisfy some other peoplie. | don't blame the present Railway Minister
because he has just taken over the charge of the Railway Ministry. The
Budget was presented by his predecessor. What | want to say is that the
NDA Government has done injustice to Orissa, and it should be rectified by
the present Railway Minister. Sir, about the Rajadhani Express, it shouid be
a seven days-a-weekK train, via Kharagpur and not via Calcutta, which will
reduce the time and the fare. This is a long-standing demand of Qrissa,
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Then | demand a train, Puri-Abhmedabad Express wa Delhi; then a
Superfast Express from Bhubaneswar to Caicutta; Bhubaneswar 1o
Hyderabad, Madras, Nagpur, Raipur and Kanyakumari. From Rourkela to
Delhi there is no good train, there is only the Utkal Express which is coming
via Rourkela, There was another train, the Hirakud Express. From
Bhubanaeswar it was geing to Rourkela, connecting the western part of
QOrissa. They have cut it; now it will go to Koraput from Bhubaneswar and
not to Rourkela. Sir, from every State Capital, there is a Shatabdi Express,
but we don't have it from Crissa. S0, a Shatabdi Express train may be
given to us.

| demand a new shuttle train from Bhadarak to the Daitari Mine,
which will heip passengers to move to their mine areas. | demand a metro
rail survey from Cuttuck-Berhampur-Bhubaneswar-Sambhalpur, | have
another demand. The rall connection survey work for Jagpur-Raipur-
Keonjhar road tc Dhamara Port via Navigaya-Jajpur-Aradi shouid be taken
up immediately. Sir, these ars our main demands.

I once again appeal 1o the hon., Railway Minister and the
Government to look into these demands. If at all this Government thinks that
Orissa is an integral part of India, it should act upon these demands. it has
rich mineral resources. If at all you think that the Orissa people are innocent
and they will not protest and record their voice strongly, then you have to
reconsider that view. | once again appeal to vou to consider these points, If
they are not considered, | think, at some point of time, the sitent psople
may become violent. The Orissa people may go to any extant to protest
against the Government of India at Delhi, Keeping these things, | once again
urge upon the hon. Minister t0 pay more attention to Orissa. He should act
upon the suggestions given by the Chief Minister of Orissa, various State
Congress Party Presidents, all leaders of Orissa and the resolution of the
QOrissa Assembly, which was adopted unanimously.

Thank you.,
SHR! SANGH PRIYA GAUTAM: | associate myself with him,
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[24 April, 2001] RAJYA SABHA

3 79 o A8 fm, fAfced 7 o o 5f B, W wed A A o som T
2| fpT ot et sera &, T8 IS FRY | TR T ¥ Q) oA @ o
Al uEi I sasEB W AN T E 1M § R auw @ &t | aow T
%, gar =gt | apft q@ wre A9 Y R | 9 ) R g ¢ 3R gwt 4 S
® A O # g T & | onft wEh am @ 29 W @ & | wlifen srew A awe
FTMAAANRAFEA PN A fF A 23 99 Q4 98T | F90 wrear § &
AU FRAFA AT | WA AT AR, qo A g as ww ogh ? 7 ¢ A
AT B M R I T T R A T | = F A B O T W
g a1, § A &, afd amu 73 % Ao [ w77 S A 5 T BIg FIST AH
2|

Tt |, ovg ol @2 & Yo & aam ¥ g e ¥
TR & 78 i R oR™ TETie, ' W 3 fowet W 9 #, T
sferefial &1, I ey ®), 98 9 w0 w5 9 {5 <) wer, Ed B 2 @

WM ) FAP qE P qga 7N G & AR o B ur emem w49 3
TIE @OE A8 g |

YA (50 T YiER ) - A &8 O, H UE-w fee & el
T T BRY |

A TR AaviER WA wH W W@ E |
T FRfag ) ad oa 7 arem ok owS @ He =W

@ ¥ #= Aeteg @ R ava g 5 e o Ruig &, S w1 woder A

il L A AN AR Y, IR F PRI ANPA Y- s G

o I R ¥ qg @@ 7 ag 5 ey & 19 0w AR g TE am,

T o o # e 5 e fe oo ), T @ wr o A B omom | 3w
T8

TE kTR T O R 37 Y@ arw R #

ELil A :
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RAJYA SABHA [24 Aprii, 2001]

wEdl T A & 99 59 W faER
FY T Ffay | g s v

e AT 73 | IR TT W avie wvgd Fm o gae § gEm | WA v &
AR |

SuaaTeny (st T view #Yh®) ;| 39 'W qUSR 25.4.2001, 11 T qEATR
qd a5 & fog gea ¥ |

The House then adjourned at five of the clock
il eleven of the clock on Wednesday, the 25" April, 2001,
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